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[ E11glisltJ 
Compensatie»a paid to persoos dlspJaced 

due to Narbada Dam 

5820. SHRI AMARSINH RATHA-
WA : Will the Minister of IRRIGA-
TION AND POWER be pleased to 
state : 

(a) the number of families atfech:'d 
by the construction of Narbada Dan1 in 
Gujarat; 

(b) whether they have been rehH bi· 
lited and what are the details of compen-
sation paid to them; 

(c) w he l her i t is a fact t h a t t he 
compensation paid to thcn1 is not sutJi-
cient and they have lodged a complaint 
asai~st it; and 

(d) if so, what is their demand and 
what are the details of other help being 
given to them ? 

THE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA-
NAND) : (a) to (d) With thl" construc-
tion of Narmada Dam, 1900 families 
are likely to be affected in G ujara t. 413 
famdies from 5 villages near th~ dam 
site ha.,e been shifted and resettled near 
villages Chindiyapur, Khadagada, Suka, 
Tbapavi and Tentalav, Kakrapar, Vavt-
yal, Gadkoi and Indravarana. Compen-
sation for the land and property acq ui r-
ed is being paid in accordance with th;! 
provisions of the Land Acquisition Act. 
In addition, rehabilitation facilities are 
being provjded as per the norms laid 
down in the A.ward of the Narmada 
~ater Disputes Tribunal. No complaint 
for insufficient payment of cmnpensa-
tioo has been received fro1n them by the 
Centre. 

Reported cases of acquired immuno-
deficieacy syndrom 

5821. SHRI HARISH RAWAT: 
Will the Minister of HEALTH AND 
PAMILY WELFARE be pJeased to 
state : 

(a) whether it is a fact that seve-
ral cases or ..• cguired immuno deficiency 
ayndrom whicb is a deadly viral disease 

have been reported in the country; 
and 

(b) if so, where and how many 
such cases arc reported and the steps 
taken by the Government to- cure this 
disease ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF HEALTH 
(SHRI YOGENDRA MAKAWANA): 
(a) anc1 (b) No reported case in India, 
of acquired immuno deficiency syndrom 
has come to the notice of the 
Government. However. a survej. 
Hance on the disease is being kept in 
the country. The Directors of Health 
Services in the States, the Incharges of 
STD Clinics, State Health Education 
Bureaux and the Blood Banks in the 
country have been alerted rime and 
again to keep in mind the signs and 
symptoms of the disease and report 
such cases when such suspected cases 
occur. With a view to arousing public 
awareness. especia Jly high risk groups 
like homosexua Is and blood donors, the 
State Health Education Bureaux have 
been rcq ues ted to provide he a Jth educa-
tion to those attending the STD Clinics. 
llJood Banks etc. Instructions have 
been issued to (i) Medical and Para-
medical personnel to use adequate 
sterile injection equipment (ii) blood 
and plasma organisations to provJde 
relevant information about AIDS to 
in tending donors to promote and 
encourage voluntary self-exclusion 
po1icy. 

Survey conducted by World llealtb 
Organisation regarding infant deaths 

due to tetanus in lodia 

5822. SHRI JAGANNATH PAT-
TNAJK : WiJJ the Minister of HEALTH 
AND FAMILY WELFARE be pleased 
to state ; 

(a) whether it is a fact that nearly 
three Ja khs of infants die of tetanus 
every year in India as reported in the 
•Patriot' dated lh\: 6 April, 1985 wi.thin 
a n1onth of their birth as per survey 
conducted by the World Health Oraani• 
sation: 

(b) if so, the details regard ina the 
deaths which are taking place in rural 
areas as well as in urban areas; and 




